NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

CP(CAA) No. 52/NCLT/AHM/2017
With CA(CAA) No. 25/NCLT/AHM/2017

Coram: Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
' MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD BENCH
OF THE NATIONAL COMPANY LAW TRIBUNAL ON 26.07.2017

ARl Ty

Name of the Company: o Adani Petronet'(Dahej) Port Pvt Ltd.

>ection of the Companies Act:  Section 230-232 of the Companies Act, 2013

5.NO. NAME (CAPITAL LETTERS) = DESIGNATION REPRESENTATION _SIGNATURE

4

1. Sa nO(ﬁqJ S‘;‘\XLJ . a,&uo cq»f~¢ . ?94': fronen
'érf)_ Sr'd%,(/“' LG

/) 1y

ORDER

Learned Advocate Mr. Sandeep Slnghl with Learned Advocate Mr. Pranjal Buch
present for Petitioner. None appeared for Official quuldator Regional Director, and

Registrar of Companies.

Proof of publication filed.

Proof of service of notice to statutory authorities filed.
No representation received from public.

Heard arguments of Learned Counsel for Petitioner.

Order reserved.

BIKKI RAVEENDRA BABU
MEMBER JUDICIAL

Dated this the 26th day of July, 2017.



